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(7) o
Tq JETET ® areafas fera ar/gifa(—)
fery Tar Jeq1ET gfqaa (®Tg ®717)
TAT AT FHT @
(fafa= afaz)
1979-80 1200 1130 5.8% 3.25
1980-81 1431 1035 2T 7 1.74
1981-82 1642 1057 35.6% (—)13.51@
1982-83 2365 552 76.7% (—) 26.75@

—

e, wETfAmn @ ST sAEs anaa
#t smafas wifs saafaa sarfa w
gat § mins &7

3788, » gAM AR : FAT g HA
ag G419 F1 FI7 F9 fF ¢

(F) #4T IqF HATAT FT IACTIA S
qETey &A1 ¥ (@A At Cwaw, garfear,
171 SR wAge agAEl F1 agaraa
A ergafas sAfa &1 g1 9 mifad £33
FTA15 9719 IIT T30 GLFHILH 97
gAT 2 ; AT

(@) afz g, a1 acqay s #7471 ¢ ?

g AAEA A T wA (st g
WA AEw) : (F) AR (F) IWT AW A
sgafaa sasfa @ g § garfaar @i
IV AYRTAT HI AIAT FA F 79 7 IAT

g3w ATHR ¥ feeafonat greg gg ) Aw
AYETAT 991 Aed AT wAad F Hag F
ST GYHRIT &I feoqforat 1 st sefrear &

Repatriation of State Government
deputationists

3789. SHRI NAWAL KISHORE
SHARMA : Will the Minister of HOME
AFFAIRS be pleased to state :

(a) the total number of officers, who
were on deputation to the Central Govern-
ment offices from various States, have since
been repatriated to their parent offices upto
31st July, 1983 ;

(b) the number of deputationists who have
completed their tenure of deputation and are

still working with the Central Government
offices ; and

(c) the firm policy of Government in
sending all deputationists back to their
parent offices as soon as they complete their

tenure of deputation and not to extend the
same ?
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
P. VENKATASUBBAIAH): (a) Accor-
ding to the information available with the
Department, during the period 1st February,
1983 to 31st July 1983, 171 officers who
were on tenure deputation at the Centre
have reverted to their States/parent cadres.

(b) At present 30 officers who have com-
pleted their normal tenure are working with
the Central Government.

(¢) Normally officers who come to
Centre on tenure deputation are reverted
back to their States/parent cadres at the
completion of their tenure. However, their
tenure may be curtailed/extended in the
exigencies of Government work and for
administrative considerations in public
interest.

Poor standard and quality of salt

3790. SHRI KRISHNA KUMAR
GOYAL : Will the Minister of INDUSTRY
be pleased to state :

(a) whether standard and quality of salt
manufactured in India is far from satis-
factory and causing anaemia in children and
women ;

(b) the world standard and norm fixed
by the Indian Standards Institution for
edible salts ; and

(c) the measures proposed by Govern-
ment for improvement in technology and
quality of salt for promotion of health of the
people as also to gain a share of the world
market ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI S.M.
KRISHNA) (a) No, Sir. Substantial
quantities of salt manufactured in Tndia
conform to the standard prescribed under
Prevention of Food Adulteration (1st
Amendment) Rules, 1981, viz. 950% of
Sodium Chloride content (on dry basis).
Anaemia in children and women has no
relation with the consumption of salt.

(b) Standards of edible salt in developed
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countries range from 98% to 99.7% of
Sodium Chloride content (on dry basis).
Indian standard of edible salt is;96% of
Sodium Chloride content on dry basis) with

1% insoluble and 3% water soluble impuri-
ties.

(¢) The Government of India have set up
a Working Group to study the question of
bringing improvements in the technology of
salt manufacture, and in quality of salt
produced in the country and suitable mea-
sures would be taken in this behalf on

receipt of the recommendations of the Work-
ng Group.

Drinking water for Kalimpong from
Neora Khola

3791. SHRI INDRAIJIT GUPTA : will
the PRIME MINISTER be pleased to state :

(a) whether Government have raised
objections to the scheme, jointly sponsored
by Government of West Bengal and the
Ministry of Defence, for supply of drinking

water to the town of Kalimpong from Neora
Khola ;

(b) if so, the nature of the objections ;

(c) whether the Chief Minister, as well
as the Darjeeling Hill Areas Development
Council, have assured that all steps will be
taken under the proposed scheme to preserve
the entire catchment area of the Neora

Valley and there will be no ecological
damage ; and

(d) if so, Government’s reaction in he
matter ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ENVIRONMENT
(SHRI DIGVIJAY SINH) : (a) Yes, Sir.

(b) Due to limited availability of water
in the Neora Valley, this water supply
scheme is neither technically nor environ-
mentally desirable.

(c) Their stand is that no large scale
damage to the Neora Valley is involved in
the implementation of this project.





